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tban 2 lakhs are yet to be absorbed in 
the RailwaYs. When is the Govern
ment going to absorb aH of them and 
what is thc 8chedu I ed programme of 
absorpt ion? 

SHRl MADHAVRAO SCINDIA: 
Sir, in answer to the third Supple
mentary of the Hon. Member, I woul d 
like to reiterate that the employment 
of work-charged staff will continue to 
be totally need-based. As far as the 
casual labour is concerned, this is a 
much wider question. This part icular 
question only pertai'1s to work-charged 
staff. However, casual labour too rs 
being absorbed on a seniority ba8is and 
I think jf I am not mistaken if I am 
mistaken I stand to be corrected-it is 
about 20,000 to 30.000 a ycar or so. 

SHRt BASUDEB ACHARIA: Sir, 
I would like to know whether it is not 
a fact that several thousand persons 
were recruited as voluntary ticket 
checking staff. o. 

MR. SPEAKER: That is a long 
past history. It has been answered so , 
many times. 

SHRI BASUDEB ACHARIA: No, 
it has not been answered, Sir. I have 
not even come to my que~4tjon. 

My question is whether it is not a 
fact that several thousand persons 
were recruited as voluntary ticket 
checking staff violating all norms by 
the former Railway Minister. Further, 
I would like to know whether it is also 
a fact that services of som e of them 
have been terminated or whether their 
services have been confirmed or they 
are absorbed as a regular staff in the 
Railways. 

(Interruption,) 

Mlt. SPEAKER: On the one hand 
you want them to be regulariscd and 
on the other you want to chuck them 
out. 

MR. SPEAKER: Question No. 
249-Dr. Phulrenu Guha. 

Short Stay Homes for Womeft 

*249, SHRIMATI PHULRBNU 
GUHA : Will the Mjni~ter of SOCIAL 
AND WOMEN'S WELFARE be pleased 
to state: 

(a) how many short stay homer are 
run with the grant-in-aid of the Minis. 
try and where arc they situated; 

(b) how mauy sirls/women arc in 
those homes; 

(c) how many girls/women are 
rehabilitated by now; 

(d) what is the amount sanct ioned 
for each home as well as per head; and 

proposal to (c) Governmenes 
sanction short stay 
1985-86 '1 

homes duri ng 

THE MINISTER OF STATE OF 
THE MINISTR Y OF SOCIAL AND 
WOMEN'S WELFARE (SHRIMATI M. 
CHANDRASEKHAR) : (a) Twenty-one 
short stay homes are running with 
grant-in-aid from this Ministry. They 
are situated at Ahrnedadad, Bombay, 
Dehradun (Kalsi) , Delhi Cuttack, 
Gwa1ior, Hyderabad, Hooghly, Imphal, 
Jalandhar, Madurai, Panaji, Patna, 
Trivandrum, Malegaon (Nasik), Nagpur, 
Faridabad, Karnal, Lucknow, Sitapur 
and Kanpuro 

(b) About seven hundred women 
and girlS. 

(c) During the last five years, about 
1511 women/girls have been rehabili
tated. 

(d) Rs. 98,000 is sanctioned f",r 
each Home in the first year and Rs. 
S3 000 in each subsequent year. Rso 
7S' per month is the amount sanctioned 
f(.)f maint~nance per inmate. 
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(e) Ope short stay home b~ been· 
sanctioned· durin)& 1985·86 and remain
iog proposa's will be considered 
durin. thitl year. 

SJI~UdATI PHULRENU aUHA : 
Sir, ~s. 7S per inmate was sanctioned 
in 1970.71 when the ~cheme was 
started. After the lapse of SO many 
years and the rising prices, the same 
amount is conti~uing. In the first 
year, equipment grant is ~iven. But 
after that, everything is to be maintain
ed with Rs. 75. How is it possible, 
you ern imagine. 

I would like to point out that 
because this money is being given to 
the voluntary organisations, so much 
limited amount is given. But when the 
Government-whether it is Central 
Government or the State Government
rbns a home or a hostel, they spend 
much more. So, I would like to know 
from the Hon. Minister whether they 
~re contemp1at ing allY proposal to 
increase tb,' amount. 

SHRIMA TI M. CHANDRA-
SEKHAR ; Sir, I am one with the Hon. 
Member to feel that Rs. 15 is not 
enough for each inmate. So, we arc 
goins to revise thiS. 

SllRIMATI PHULRENU GUHA: 
Sir, my second supplementary is, Rs. 
600 is riven for the house rent. You 
can imagine that now-a-day not even a 
room is available for a re!1t of Rs. 
600. So, how can a home where at 
least 25 or SO girls are to be housed, 
be run after that amount? Therefore
I would tike to know from the 
Minister whether the Government is 
going to increase the house rent grant 
along with the mailltcnance grant 
also. 

SHRIMATI M. CHANDRA. 
SBKRER : Sir, eVen on this point. 1 
agree with the Hon. Member. One of 
the recommendations made in Eva]uat ion 
Report on the working of Short Stay 
Homes by National Institute of Social 
Defence is not only to raise the 

amount for l.ouse rent but also to 
have an independent building of their 
OWl). So, we arc examining that also. 
(lnl"ruptlons) 

[ Translation] 

MR. SPEAKER: The questioll 
relates to ladies. What are you dOing, 
Mr. Swell '1 

(lnttrruptlons) 

[English] 

MR. SPEAKER 
Prof. Swell that it 
Question. 

1 wa~ nsking 
was a Jadies 

PROF. MADHU DANDVATE: 
Professor is probably worried about the 
short stay of women in these homes. 

[r,an.>/afion] 

~HRlMATl KRISHNA SAHI : Mr. 
Speaker, Sir, the condition of 4Nari 
Niketans' and 'Short Stay Homes for 
Women' in our country' has deteriorated 
vel y mUCh. The hon. Minister has just 
now sa id that there is need to increase 
t he per capita amount to be spent in 
these Homes. I want to know from the 
hon. Minister how many women commi.
tcd suicide in these Short-stay 
Homes and how many of thcm lcft 
these Homes during the last three 
Years along wit h reasons therefor 1 

[Engli,sh] 

SHRIMATI M. CHANDR.A. 
SEKHAR : Sir, I think, a separate 
qu !st ion can be put Of} the subject. 

r Translation] 

MR. SPEAKER: She will let yoq 
know after gettin& infor mat ion. 

SHRIMATI KRISHNA SAHI : Mr. 
Speaker, Sir, neither there is any 
arrangement for medical check up nO,t 
a proper arrangement for food a,nd 
housing. Th: diet given to the inmates 
is utterly under-nutri t ions. I receive 
many letters in this connection. 



· . Mit. SPEAKER: Sft! has alrcad1 
told that the Government are lookiD, 
into it. 

AN HON. MEMBER ; Mr. Speaker, 
Sir,' a fight will follow if you ask all 
women to speak; ask some men also. 

(lnter,"plloll&) 

(&.fluh] 

SHRIMAT( M. CHANDRA-
SEKHAR: If the hon. Member has 
received so many letters, she may be kind 
enough to send the I ctters to uS so that 
we would also Jook into them. Besides, 
this is a separate Quest ion. It is not 
depending on tbe Short Stay Home. It 
is not that the inmates who ar~ staying 
there are committing suicide. 

SHRI G. O. SWELL: Apart from 
other things, 1 would like to know 
what is being done for the security of 
these ladies and wamen in these homes. 
The Minister is definitely aware of 
what happened to the unfortunate 
young lady Arti Venkataraman when a 
street goon entered her home, raped 
her and killed her. What arc youd 0 ing 
to see that these kinds of things do 
not bappen to these girls? 

SHRIMATI M. CHANDRA-
S EK.HAR: Sir, these homes arc run, 
as I said earlier, by voluntary organisa
tions. We also say that they have 
proper protection for these people. 
The institut ion where such atrocity 
took place was run by no Jess a person 
than the missionaries. 

SHRI O. G. SWELL: What is the 
Governtnent doing fo" ensuring secu. 
rity ? The people running the Homes 
cannot fight these goons. Something 
else has to be given to th:m. 

SHRIMATI M. CHANDRA-
SEKHAR : I do not th ink t he Homes 
are Permitted such things. If untoward 
incidents happen, We do examine them. 

SHRIMATI PRBMALABAI 
CHAV AN: The number of Homes 
given in Maharashtra is much less 

considering the incre_etJ female popu
lation. May J request tbe Gtlvel'DJbent 
that the suaestions made here for the 
protection of women and girl. &bould 
be taken note of by the other con
cerned Ministries also like the Home 
Affairs, and whatever measures' are 
necessary to protect the womanhood C;f 
India should be taken 1 I would request 
the hon. Min ister to increase the num. 
ber of these Centres and see that they 
are well protected and well provided 
for-they get the sectlrity and allo the 
educational facilities there in tbest 
Homes. 

MR. SPEAKER.: A good SURleS 
tion. It wiJJ be considered. 

Calcutta Circular RaUway Project 

+ 
*250. SHRI AMAR ROY 

PRADHAN : 
SHRIMATI GEETA 

MUKHERJEE: 

Wilt the Minister of RAILWAYS 
be pleased to slate: 

(a) whether the work on the 
Calcutta Circular RaHway Project has 
been grounded; 

(b) jf so, the reasons therefor; and 

(c) when the work is likely to be 
completed? 

THE MINISTER Of STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI MAOHAVRAO SCINDIA): 
(a) No, Sir. The work on the Project 
is in progress. 

(b) Does not anse. 

(c) This will depend on removal of 
encroachmenls a~d availability of funds. 

SHRl AMAR lOVPRADHAN: I 
do not agree with the answers given to 
parts (a) and (b). However, reaardiD' 
part {c) .•• 




